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Jammu and Kashmir ._:3»; poc = Parivesh Bhavan, Forest Complex

Pollution Control Committee ———— Y Transport Nagar, Jammu, 180 006
==

chairman87jkspcb@gmail.com |T UWTSA Silk Factory Road

membersecretaryjkspcb@gmail.com ' MBI HUS0EA Rajbagh, Srinagar, 190 008

0191 - 2472881, 2476925

The Consultant Judicial,

Hon’ble National Green Tribunal,
Principal Bench,

New Delhi.

No: JKPCC/NGT/OA 653/2025/, 3| Date:- 23-08-2025

Sub:- Report on behalf of Jammu and Kashmir Pollution Control
Committee pursuant to Hon'ble National Green Tribunal, order
dated 24.04.2025 passed in O.A No. 653 of 2024 titled “Yaseer
Farooq Khan V/s Union Territory of Jammu & Kashmir & Ors.”.

Sir,
In compliance to the directions of Hon’ble National Green Tribunal,
Principal Bench, New Delhi order dated 24.04.2025 passed in O.A No. 653 of
2024 titled “Yaseer Farooq Khan V/s Union Territory of Jammu & Kashmir &
Ors.”, the Report of the J&K Pollution Control Committee is submitted herewith.
Itis, therefore, requested that the Report may kindly be taken on record and
placed before the Hon’ble NGT for consideration.
Yours faithfully,
Encl:- As Above

leve
(Ghansham Singh) JKAS

Member Secretary - 3 g .
JA&KPCC »8 a5”
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Before the Hon’ble National Green Tribunal
Principal Bench, New Delhi

Original Application No. 653 of 2024

IN THE MATTER OF Yasser Farooq Khan V/s UT of
J&K & Ors.

Report on behalf of Jammu and Kashmir Pollution Control Committee in
pursuant to Hon’ble National Green Tribunal Order dated 24-04-2025
passed in OA No. 653 of 2024 titled “Yasser Farooq Khan V/s UT of J&K &

Ors.”

Background:

That the Hon’ble National Green Tribunal, Principal Bench, New Delhi vide

order dated 24-04-2025 in OA No. 653 of 2024 directed as follows:-

“Respondent no.4 is also not forwarding the requisite information
to the Member Secretary, J&KPCC. Hence, we require the
respondent no.1- Chief Secretary, UT of J&K to look into the matter
and issue appropriate instructions to respondent no.4 to furnish

the requisite information and also to file response.

In spite of service of notice, neither respondent no.1 and
respondent no.4 has appeared before the Tribunal nor they have

filed their reply till now.

Let a copy of this order be forwarded to Chief Secretary, UT of J&K

by email for necessary compliance.

J&KPCC will file further reply within four weeks.”

% Gorni
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ort:

In compliance to the aforesaid directions of Hon’ble National Green

Tribunal, Principal Bench, New Delhi issued on 24-04-2025 in OA No. 653 of 2024,

the report of the J&K Pollution Control Committee is submitted as under:-

1. That Director Geology and Mining Department J&K was requested vide
No. JKPCC/Sc./OA-653/2024/273; dated: 16.05.2025 (Copy enclosed
as Annexure 1) to share complete details with J&K PCC in respect of:

a) Source of the raw material.

b) Name of the mining blocks.

c) Quantum of the raw material consumed during last one year
thatis from 1% January 2024 - 31 December 2024.

2. The Department of Geology and Mining vide No.
337/DGM/LSJ/OA/653/2024(E-7496412);  dated:13.05.2025 have
submitted unit-wise details of the material purchased from the legal
source (minor mineral block) along with minor mineral block numbers
in respect of 10 stone crushers during the period 01-01-2024 to 31-03-
2025 (Copy enclosed as Annexure 2).

Brief status of 10 stone crusher units and 04 Hot Mix Plants furnished
by the Geology and Minig Department is reproduced as under:

S Name of the Crusher Source of Material Quantity After fulfilling all the requisite

No. Unit Holders (Minor Mineral purchased formalities Stone Crushers
Block) from operational as per J&K Stone
01.01.2024 to crushers/Hot and Wet Mixing
31.03.2025 plants regulation rules 2021.
1 M/s Bharat Stone 154 58889.5 MT Operational
Crusher

2 M/s Mohd Rafig Chesti 22,08 9906 MT Operational
Stone Crusher

3 M/s Mohd Rafig Chesti Used crushed Previously not operational due
Hot Mix Plant material of own to off season but currently

crushers operational and wusage of
crushed material from its own
crusher.

4 M/s Masood Stone 24 3019 MT Operational
Crusher

5 M/s Masood Hot Mix Used crushed Previously not operational due
Plant material of own to off season but currently

crushers operational and usage of
crushed material from its own
crusher.

6 M/s Ghai stone crusher 18,19 40320 MT Operational

7 M/s Ghai Hot Mix Used crushed Previously not operational due
Plant material of own to off season but currently

crushers operational and usage of
crushed material from its own
Page 2 of 5
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Mix Plant

material of own
crushers.

crusher.

8 M/s Himalyan Stone 31,10,8,28,24,18,19. 32663 MT Operational
Crusher

9 M/s Patel engineering 31 & Disposal Permit 25400 MT Operational
Stone Crusher

10 M/s 79 RCC GREF Road side cutting Recently operational
Stone Crusher using for crusher.

11 M/s Mohd. Yousif 08,10,18 1160 MT Operational
Stone Crusher

12 M/s Mehnaz Stone 24 498.5 MT Operational
Crusher

13 M/s Ghulam Nabi 4,10,8 17725 MT Operational
Stone Crusher

14 M/s Ghulam Nabi Hot Used crushed Previously not operational due

to off season but currently
operational and usage of
crushed material from its own
crusher.

Further, Directorate of Geology and Mining Department have also reported

that verification of the stone crusher units was carried out by the DMO, Poonch

along with staff. The available legal quantity of raw material as well as finished

goods was measured and cross checked with the physical quantity and available

legal quantity on department portal was found mis-matched with the physical

quantity in respect of the following stone crushers:

.
2

g b W

6

) M/s GN Mir Stone Crusher

) M/s Bharat Stone Crusher

) M/s Chesti Stone Crusher

) M/s Masood Stone Crusher

) M/s Ghai Stone Crusher

) M/s Mohd Yousif Stone Crusher

7) M/s 79 RCC GREFF Stone Crusher

Similarly, a 3 member committee constituted by J&K PCC was

directed to conduct inspection of these stone crushers/Hot and Wet

Mix Plants and furnish a report specifically as to whether they are

compliant to the revised guidelines including siting criteria for

establishment and operation of stone crushers and Hot Mix Plants in

J&K vide this office No. JKPCC/NGT/2024/5530-35; dated; 01.08.2025

(Copy enclosed as Annexure 3):

a) As to whether the old stone crushers/Hot and Wet Mix Plants,

which are deficit of siting criteria/PCDs/PCMs have taken

additional measures as prescribed in the column 6(i), 6(ii) and

Page 3 of 5
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6(iii) of the revised Guidelines including Siting Criteria for
Establishment and Operation of Stone Crusher and Hot Mix
Plants in J&K vide No. 37 JKPCC of 2023 dated 27-02-2023,
issued by the J&K PCC.

b) Cross-check the unit-wise details of the materials received
from the Directorate of Geology and Mining Department, J&K
with the records of the units and point out discrepancy if any.

The 3 member committee constituted by the J&K PCC has submitted
its report vide No. PCC/DO/Samba-S/2025/164-65; dated: 06.08.2025

(Copy enclosed as Annexure 4). Highlights of the report are tabulated

as under:
S. Name of the Operational | Status of PCDs/PCMs as Consent Validity
No. Stone Crusher/ Status per 6(i), 6(ii) and 6(iii) of
Hot Mix Plant Guidelines for Stone
Crushers,2023.
1. | M/s Himalyan | Operational Installed February 2027
Stone Crusher
2. | M/s Masood | Operational Installed August 2027
Ahmed Stone
Crusher
3. | M/s Masood Non- Not Applicable December 2027
Ahmed Hot Mix | Operational
Plant
4. | M/s Chesti | Operational Not fully Installed June 2026
Enterprises Stone | (conveyor belt not covered
Crusher by the Gl sheets)
5. | M/s Chesti Non- Not Applicable April 2024
Enterprises Hot | operational
Mix Plant
6. | M/s MY Stone | Operational Installed | 15" March 2026
Crusher
7. | M/s Patel | Operational Installed November 2025
Engineering Ltd.
8. | M/s Mehnaz Stone | Operational Installed April 2028
Crusher
9. | M/s Ghulam | Operational Installed and Not June 2026
Nabi Mir Stone Applicable for HMP
Crusher and Hot
Mix Plant
10. M/s Ghai Stone Operational Installed January 2026
crusher and Hot
Mix Plant |
11. | M/sBharat Stone | Operational Installed February 2027
Crusher
12. | M/s 79 RCC GREF Non- installed 1. Stone crusher
Stone  Crusher | Operational Nov. 2025.
and Hot Mix 2. HMP Dec. 2024.
Plant

Page 4 of 5
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J&K PCC taking the cognizance of the reported discrepancy / mismatch in
the material of 7 stone crusher units have issued show cause notices to the upon
them for levying of Environmental Compensation for reported discrepancy/mas-
match in the available legal quantity on department portal and physical gquantity
available with them during the inspection within in a period of 10 days. (Copies of

the notices are enclosed herewith Annexure-5).
Prayer:

In the premises, it is therefore respectfully prayed that the report may kindly

be taken on record before the Hon’ble National Green Tribunal for consideration.

O%\W

(Ghansham Singh) JKAS
Member Secretary %%. 8- 2 ¢
J&K PCC

Page 5 of 5
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Jammu and Kashmir J,fﬁﬁ“& PariveshBhavan, Forest
Pollution Control Committee _'f_:\] sy Complex
chairman87jkspcb@gmail.com T, UWTSA Transport Nagar, Jammu, 180
membersecretaryjkspcb@gmail.com \\Jic.,:\‘ ',&/ I .Ir:zw A AR K 006
0191 - 2472881, 2476925 a Silk Factory Road
Rajbagh, Srinagar, 190 008

Director,

Geology & Mining Department,
Jammu & Kashmir.

No.: JKPCC/Sc./OA- 653/2024/271> Date: | 05-2025

Sub: OA No. 653/2024 titled “Yasser Farooq Khan V/s UT of J&K & Ors.”
Ref: Hon;’ble NGT order dated 24.04.2025.

Sir,

Please refer to the subject & reference captioned above. In this
connection, I am to convey that Hon’ble NGT vide its order dated 24.04.2025
has issued following directions in the matter of 0.A 653/2024 titled “Yasser
Farooq Khan V/s UT of J&K & Ors.”

“Above report mentions that though relevant details to ascertain
legitimacy of source of raw material consumed by respondents/ stone
crushers/ hot and wet mix plants were sought from Director Geology and
Mining Department but in spite of the communications same have not

been supplied, therefore, report in this regard could not be furnished.

We find that respondent no.1-Chief Secretary, Union Territory of
Jammu & Kashmir and respondent no. 4- Director, Department of Geology

and Mining have nor filed their reply.

Respondent no.4 is also not forwarding the requisite information to
the Member Secretary, J&KPCC. Hence, we require the respondent no. 1-
Chief Secretary, UT of J&K to look into the matter and issue appropriate
instructions to respondent no.4 to furnish the requisite information and

also to file response.”
Q@DMW—
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S

As such, you are again requested to share with J&KPCC complete details

in respect of

a) Source of the raw material.
b) Name of mining blocks.
¢) Quantum of raw material consumed by these units during last 1 year i.e

from 1st January 2024 to 31st Dec., 2024.

The details as above may be shared by or before 20.05.2025 for further

needful compliance to Hon’ble NGT.
Yours faithfully,
?‘W\‘_——v

(Ghans an?rsjlrn h)JKAS
%Member Secretary |¢ Sy
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Government of Jammu and Kashmir

Directorate of Geology and Mining, J&K
4" Floor, Udyog Bhawan, Jammu

The Member Secretary
J&K Pollution Control Committee
J&K, Jammu/Srinagar.

No:- 3 37/DGM/LCJ/OA/653/2024(E-7496412) Dated:-13.5.2025

Subject:-Hon'ble NGT Order dated 31.05.2024 in OA No. 653/
2024 titled Yasser Farooq Khan V/S CPCB and Ors.

Sir,

Kindly refer your office letter No. JKPCC/NGT/ OA653/ 25/
2273 dated 18.03.2025 read with No0.99 dated 19.04.2025
regarding the subject cited above. In this context, I am directed
to enclose herewith letter No. 02(III)Jt.DGM/CC/Jammu/22-
23/469 dated 7.5.2025 received from the office of Joint Director,
Jammu along with the details of the Stone Crusher Units in
compliance to the Hon’ble NGT Order dated 31.05.2024 in OA No.
653/ 2024 in the case titled Yasser Farooq Khan V/S CPCB and
Ors as Annexure-"A" for favour of information and necessary
action.

Yours faithfully

Encl: A/A m‘%
Dr. Rajinder Singh R
? Officer I/C MCC
Directorate of Geology & Mining, J&K.

131{/20}.{
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p5/Legal 3

Government of Jammu and Kashmir

Office of the Joint Director, Geology & Mining Department
J.L Nehru Udhyog Bhawan,4® Floor, Rail Head Complex, Jammu.

The Director,

Geology & Mining Department,
J&K, Jammu,

No.02(1II)/3t.DGM/CC/Iammu/22-23/ L/gg Dated 0%/05/2025

Subject: Original application No.653/2024 titled Yasser Farooq Khan V/S UT of J&K
and Ors.

Reference: DGM office letter No.337/DGM/LCI/0A/653/2024(E-7496412),
dated 01-05-2025

Sir,

Kindly refer above cited subject matter and reference. In this regard, | am

directed to enclose herewith a report i.r.o Original Application N0.653/2024 titled
Yasser Farooq Khan V/S UT of J&K and Ors as per available record in District Mineral
Office, Poonch for kind information.
Encl:
Yours faithfully
(3YA% S
Officer Incharge Mineral Section/GG-1
Geology & Mining Department,
Jamml\ /
U
\
384
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The Joint Director,

Geology & Mining Department,
Jammu.

Subject: Original application No.653/2024 titled Yasser Farooq Khan V/S UT of J&K
and Ors,

Reference: DGM office letter No. 337/DGM[LCJ/OA/G53/2024(57496412),
dated 01-05-2025

Sir,

Kindly find enclosed herewith details in regard to 0.A No.653/2024 titled
Yasser Farooq Khan V/S UT of J&K and Ors.

So it is hereby submztted for your kind mformation and for further
necessary action at your end.

Enlosed (10 Leawes).
Yours faithfully.
0505 2024
Javed Igbal
Technical Assistant /
Geology & Mining Department, JXmmu
Copy to the: ;
LAssistant Legal Remembrancer, Geology & Mining Department Jammu for
information.
Bpowins-&

diil b | A
AR
%96 0 @;\g\'ﬁ

385
File No. DGM-LGLoe HHIDPCH)/1/2024-03-DIRECTORATE OF GEOLOGY & MINING (QUTSIDE SECTT) (Computer No, T4%E412)
Generated from eo by DR RAJINDER SINGH RANA, RSR-GG1-GAM, GEOLOGIST GRADE -, DEPT OF DIRECTORATE OF GEOLOGY 4 MiNiNG o i
il /2025 1h46 am
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(5
Amaerxure ~ A

Subject: OA NO.653/2024 Titled Yasser Farooq Khan Vs UT of J&K

& Ors.

As per the directions received from Joint Director Jammu on 01-
05-2025 and in compliance to the directions of Hon’ble National Green
Tribunal Principal bench, new Delhi dated 24-04-2025 passed in OA
No. 653 of 2024 Titled Yasser Farooq Khan Versus UT J&K and

others, the compliance report of Geology and Mining Deptt. is submitted

herewith,

Undersigned scrutinized the record received from District Mineral
Office Poonch and as per the available record detail of the Stone crushers
/Hot Mix plants reflected in the petition alongwith the Legal sources of raw

materials and periodical regular penalties imposed for violation of rules is

given as under:

386

OF GEQLOGY & MINING (DUTSIDE SECTT) (Computer No. 7495412)

= LEMHIDP 1/2024-03-DIRECTOR
el L TE CUllice by DR HAINDER SINGH BANA, RSR-GGI-GBM GEQLOGIST GRADE -1 DEFT

OF DIRECTORATE OF GEOLOGY & MINING on 13/05,2025 11146 am
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S
S.No | Name of the | Materlals Material After fulfilling all the requisite
Crusher  Unit | purchased from | purchased from | formalities Stone Crushers
Holders Legal sources (Minor | 01.01.2024 to | operational as per S.0.60.
Mineral Block) 31.03.2025
ri?\\"// -
(01) [ Ms Bharat | 15,4, 56889.5 MT operational
Stone Crusher ‘
Vel ;
\MJ M/s Mohd Rafiq | 22,08 9906 MT operational
Chesti stone
crusher,
1% M/s Mohd Rafiq | Used crushed material | ..., Previously not operational due to
'é Chesti Hot Mix | of own crushers off season but curently
Plant operational and usage of crushed
material from its own crusher.
A
-
l 04; M/s Masood | 24, 3019 MT operational
Stone crusher.
[ 03\ | M/s Masood Hot | Used crushed material Previously not operational due to
é" \"‘ Mix Plant of own crushers off season but currently
operational and usage of
crushed material from own
crusher.
)
M/s Ghai stone | 18,19 40320 MT Operational
crusher
M/s Ghai stone | Used crushed material Previous not operational due to
hot mix plant of own crushers off season put currently
Operational usage of crushed
1o material from its own crusher.
M/s  Himalyan 31,10,8,28,24,18,10, 32663 MT operational
Stone crusher
09\\ /s Palel | 31, & Disposal Permit | 25400 MT operational
Engineering
Slone crusher
10 YT
§ 79 RCC | Road side culling using Rece ;
t
( Gref stone | for crusher, lly operational
(/_ /C(usher ‘
11 f M/s Mohd.Yousif 08,10,18 1160 MT
slone crughgr ' o Operatianal I
/
f 12 , Ms  Mohnaz | 24
L Stone crughgr i T J
387
File No. pe LOLOCCHMIDRCH) /1/2024-03-DIRECTORATE OF GEOLOGY & MINING (OUTSIDE SECTT) (Computer No. 7496412)
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T Ghulam | 4.10,8 17725 MT operalional =
Nabi Stone
! crusher,
M/s Ghulam | Used crushed material | ... Previously not operational due o
Nabi Hol Mix | of own crushers, off

season
Plant

but

currently operational and usage

‘ of crushed material from its own

crusher.

In this context it is submitted that DMO Poonch alongwith staff inspected the Stone
crusher units for verification and it was found that the documents as per S.0 60 i.e
CTO,Noc from DC office of the unit and dispatched registers were maintained. However,
stocks of raw material as well as the finished goods was measured in presence of the
staff of the crusher unit holders and where the available legal quantity on department

portal was found mis-matched with the physical quantity, notices were served to the
following Stone Crusher Units: -

- M/S G N Mir stone crusher online available quantity was 16944.576 MTS of

material however at site there was a difference of approximately extra QMTS
of material in the forms of dumps and penalty imposed of an amount of rupees
2,61,250 and 2% tax, four dumpers and one excavator was seized and a penalty

of 1,18,830 was imposed in the year 2024 for extraction and transportation of raw
material illegally without valid e challans.

IS Bharat stone crusher online available quantity was 8398 MTS of

material
however at site th

ere was a difference of approximately extra 125 MTS
material in the forms of dumps and penalty imposed of an amount of ry

pees
3,43,750 and 2% tax.
7 .MIS Chesti stone crusher online available quantity was 5300 MTS of material

however at site there was a difference of approximately extra 900 MTS of material
in the forms of dumps and penalty imposed of an amount of ru

pees 2,47,500 and
M%"o tax.
< MIS Masood stone crusher online available quantity was 7600 MTS of material

however at site there was a difference of approximately extra 500 MTS of material
In the forms of dumps and penalty im

posed of an amount of rupees1,37500 and
Plus 2% tax
MIS Ghai stone crusher online avall

able quantity was 456‘)de material
however at site there was a difference

of approximately extra 8500 MTS material
'In the forms of dumps and penalty imposed of an amount of fupees 23,37,500
and 2% tax, One excavator was seized and a penalty of 20,000 was imposeq in
Jhe year 2024,

388

DIRECTORATE OF GEOLOGY & MINING (OUTSIDE SECTT) (Computer No, T455412)
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challan in the year 2024,

7. 79 RCC GREFF stone crusher operations are defined for construction of exigent
border roads using raw material fr

om cutting rowl and royalty paid
as per applicable rates issued by the Gowt,

Copies of the notices served is enclosed herewith,

Itis pertinent to mention h
is in the domain of Pollution ¢
and District Industries center.

ere that, as per S.0.60 installation of stone crushers
ontrol committee, Deputy Commissioner Concerned

Further Multi Departmental Dj
stands f

.this department will instantly Deactivate e
as well as crushed materials and disallow the o

violator.

A concept of the petition reveals the petitioner being aggrieved of operations of the
crushers and hot mix plants units gome of which are running ove . This office in

due respect and honor for any injunctions of the Hon'ble court will abide by any direction
passed in this regard

Hence submitted. Yours faithfully.

2805 2028
Javed Igbal

Technical Assistant

Geology & Mining Dapanment, Jammu

389
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Parivesh Bhavan, Forest Complex

Jammu and Kashmir

Pc lution Control Committee 7 Transport Nagar, Jammu, 180 006
5 _ chairman87jkspcb@gmail.com gTWSA Silk Factory Road
membersecretaryjkspcb@gmail.com HEN R et Rajbagh, Srinagar, 190 008

0191 - 2472881, 2476925

1) Sh. H.S. Geloch, AEE/D.O, PCC Samba (South).
2) Sh. Sanjay Rathore, JEE/D.O, PCC Jammu (North).
3) Sh. Arshad Nazir Malik, JEE/D.O, PCC, Rajouri.

No: JKPCC/NGT/2024/ §§ 20-35 Dated: © \-08-2025.

Sub:- Monitoring of Ambient Air Quality and Ambient Noise Level of Stone
Crushers/Hot and Wet Mix Plants in District Poonch, in OA No. 653/2024 titled
Yasser Farooq Khan Vs. UT of J&K and Ors. before the Hon’ble NGT.

Ref: Committee constituted vide this Office No. JKPCC/NGT/OA 168-172 dated 13-06-
2024.

Please find enclosed herewith a copy of the (i) report of Joint Committee
submitted on 12-08-2024 and also (ii) unit wise detail of the materials purchased from
the legal sources (Minor Mineral Blocks) and material purchased by these 14 stone
crusher/HMP w.e.f 01-01-2024 to 31-03-2025 of District Poonch as received from the
Directorate of Geology and Mining, J&K on 13-05-2025.

You are accordingly, advised to conduct inspection of these stone crushers/Hot
and Wet Mix Plants and furnish a report specifically:

(i) As to whether the old stone crushers / Hot and Wet Mix Plants, which are deficit
of siting criteria/PCDs/PCMs have taken additional measures as prescribed in
the column 6(i), 6(ii) and 6(iii) of the revised Guidelines including Siting Criteria
for Establishment and Operation of Stone Crusher and Hot Mix Plants in J&K
vide No. 37 JKIPCC of 2023 dated 27-02-2023, issued by the J&K PCC.

(ii) Cross-check the unit-wise details of the materials received from the
Directorate of Geology and Mining Department, J&K with the records of the
units and point out discrepancy if any,

The report of the Joint Commitiee should reach J&K PCC by or before 08-08-2025

positively, as the J&K PCC have to file compliance / Action Taken Report to the Hon’ble
NGT well before the next date of hearingi.e. 19-08-2025.

Matter be treated as Most Urgent.

(Ghans%%%l( Swt_

Member Secretary 1+ &- 4§~

J&KPCC
Copy to the:-

1. Deputy Commissioner, Poonch for favour of information.

2. Regional Director, PCC Jammu for information.

3. Divisional Officer, PCC, Poonch for information and to extend all possible
supports to the visiting members of the joint committee.
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Government of Jammu and Kashmir
Pollution Control Committee
Divisional Office Samba-South

Email: (dopchsambasouth(@gmail.com)

S Bl v

The Member Secretary,
J& K Pollution Control Committee,
Jammu,

No:  PCC/DO/Samba-S/2025/ If}'—f'- 68 Date: 0(&)8;’2025
Subject: Monitoring of Ambient Air Quality and Ambient Noise level of Stone Crushers/Hot

and Wet Mix Plants in district Poonch, in OA No. 653/2024 titled Yaseer Farooq Khan
V/s UT of J&K & Ors — before the Hon’ble NGT.

Reference: - No: JKPCC/NGT/2024/5530-35 Dated: 01-08-2023
Sir,

Kindly appertaining to the subject matter and letter referred above, find enclosed the

detailed inspection report of the committee for perusal please.

Submitted Please.

Yours faithfully,

M Hansraj Singh (?Gﬂac \D‘Dls

D.O, PCC-Samba-South.

Enclosures: - -'S_ \VS

Copy to: -

The Regional Director, JK PCC-Jammu for information please.

S C WL AN
/’{D;’M—,
=+ o8
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. Y M/s Himalaya Stone Crusher,
' Pandhali Nalha, at Mohra Bachai, Surankote.District- Poonch.
1 Terms of reference (TOR) as | Status report of the unit, inspected as on 04-08-2025 and 05-08-2025

per letter no. respectively, as per the TOR.
JKPCC/NGT/2024/5530-35
Dated: 01-08-2025.

| 2(i) | As to whether the old stone | Operational status: - Operational, at the time of inspection.
crushers/Hot and Wet Mix ith dt0 the PC
Plants, which are deficit of Status with regard to the PCDs/PCMs as per the TOR: -
citing criteria/ PCDs/PCMs | 6.1 (i)- All the dust emitting points like Jaw/Roller Crusher, Screens/Classifiers
have taken additional | must be properly enclosed/covered with GI Sheets enclosure or of other solid
measures as prescribed in the | material but not by Tarpaulin.
column 6(i), 6(ii) and 6(iii) of
the sviaed guidelines - The Jaw crushers are covered with GI sheets enclosures. i
. . s . . |
mclud.mg Siing cxiteria -for 6.1 (ii). Conveyor belts should be of proper quality, material instead of used [
establishment and operation tyres covered.
of Stone Crushers and Hot
Mix Plants in J&K vide No.37 - Conveyor belts are made of high grade rubber only, and not by the used tyres.

| JKPCC of 2023 Dated 27-02-
2023 iss:ed by thez:l;;l( PCC 6.1 (iii). The conveyor belts provided to carry different grades of materials must

’ = " | be fully covered with the thick sheet of suitable material with adequate water
sprinkling provided at different points on conveyor belts.

- The conveyor belts are covered with GI Sheets along with the water

sprinklers at different points.
As regards to the Siting criteria, the information regarding the same stands
already submitted as per the previous report of the Committee vide No.
PCC/DO/Samba-S/2024/174 Dt 12-08-2024.
2(i1). | Cross check the unit-wise
details of the materials - The details of the materials received by the unit holder from the Directorate of
received from the Directorate Geology and Mining Department, J&K which has been enclosed along with |
of Geology and Mining the above refer:_'ed letter was e>§amined. and thc? Committee also collected the |
Department, J&K with the record as provided by the unit hplder regarding purchase of raw material
A A through E- challan/portal and details of the subsequent sale and the same has
records of the units and point P &
, . been enclosed as “Annexure —A” for perusal please.
out discrepancy if any.

- The committee is of the opinion that both the records as provided by the unit
holder regarding Sale and purchase and the mining department, may kindly be
forwarded to the Geology and Mining department for analyzing the
discrepancy, if any, as the matter directly pertains to the concerned department,
being subject matter expert.

B



M/s Himalaya Stone Crusher,@gamli Nalha, Mora Bachai, Surankote.Poonch. @
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#o p M/s Masood Ahmed Stone Crusher.
Village Kalai, Tehsil Haveli, District, Poonch.
I Terms of reference (TOR) as Status report of the unit, inspected as on 04-08-2025 and 05-08-2025

per letter no. respectively, as per the TOR.

JKPCC/NGT/2024/5530-35

Dated: 01-08-2025,

2 (i) | As to whether the old stone Operational status: - Operational, at the time of inspection.

crushers/Hot and Wet Mix . ;

Plants, which are deficit of Status with regard to the PCDs/PCMs as per the TOR: -

citing criteria/ PCDs/PCMs 6.1 (i)- All the dust emitting points like Jaw/Roller Crusher,

have taken additional Screens/Classifiers must be properly enclosed/covered with GI Sheets

measures as prescribed in the | epclosure or of other solid material but not by Tarpaulin.

column 6(i), 6(ii) and 6(iii) of

the revised guidelines - The Jaw crushers are covered with GI sheets enclosures.

including siting criteria for 6.1 (ii). Conveyor belts should be of proper quality, material instead of

establishment and operation of | 4 tyres covered.

Stone Crushers and Hot Mix

Plants in J&K vide No.37 - Conveyor belts are made of high grade rubber only, and not by the used

JKPCC of 2023 Dated 27-02- tyres.

Azl iy e R L 6.1 (iii). The conveyor belts provided to carry different grades of materials
must be fully covered with the thick sheet of suitable material with
adequate water sprinkling provided at different points on conveyor belts.

- The conveyor belts are covered with GI Sheets along with the water
sprinklers at different points.
|
As regards to the Siting criteria, the information regarding the same stands
already submitted as per the previous report of the Committee vide No.
PCC/DO/Samba-S/2024/174 Dt 12-08-2024. '-
2(i1). | Cross check the unit-wise

details of the materials
received from the Directorate
of Geology and Mining
Department, J&K with the
records of the units and point
out discrepancy if any.

- The details of the materials received by the unit holder from the
Directorate of Geology and Mining Department, J&K which has been
enclosed along with the above referred letter was examined, and the
Committee also collected the record as provided by the unit holder
regarding purchase of raw material through E- challan/portal and details
of the subsequent sale and the same has been enclosed as “Annexure —
B” for perusal please.

- The committee is of the opinion that both the records as provided by the
unit holder regarding Sale and purchase and the mining department, may
kindly be forwarded to the Geology and Mining department for
analyzing the discrepancy, if any, as the matter directly pertains to the
concerned department, being subject matter expert.

A
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- M/s Masood Ahmed Hot Mix Plant.
Village Kalai, Tehsil Haveli, District, Poonch.
] Terms of reference (TOR) as | Status report of the unit, inspected as on 04-08-2025 and 05-08-2025
per letter no. respectively, as per the TOR.
JKPCC/NGT/2024/5530-35
Dated: 01-08-2025.
2 (i) | As to whether the old stone Operational status: - Non Operational, at the time of inspection.
crushers/Hot and Wet Mix .
Plants, which are deficit of Status with regard to the PCDs/PCMs as per the TOR: -
citing criteria/ PCDs/PCMs - 6.1 (i), 6.1 (ii) and 6.1 (iii), are not applicable with regard to the HMPs,
have taken additional however Drum Type Hot mix plant with APCDs as, Wet Scrubber,
measures as prescribed in the Settling Tank, and Stack Height Approx. 11-12 mtrs was found installed. |
column 6(i), 6(ii) and 6(iii) of
the revised guidelines
including siting criteria for . L . . 1
establishment and operation As regards to -the Siting criteria, the. information regarding thfe same stands
of Stone Cradhices and Hot already submitted as per the previous report of the Committee vide No.
; . . PCC/DO/Samba-S/2024/174 Dt 12-08-2024.
Mix Plants in J&K vide
No0.37 JKPCC of 2023 Dated
27-02-2023,issued by the
J&K PCC.
2(ii). | Cross check the unit-wise

details of the materials
received from the Directorate
of Geology and Mining
Department, J&K with the
records of the units and point
out discrepancy if any.

The Directorate of Geology and Mining Department, J&K in his letter has
mentioned that “Used crushed material of own crushers”, thus record not
submitted separately to the Committee.

mﬁe\wlg




M/s Masood Ahmed Hot Mix Plarﬁ%ge Kalai, Tehsil Haveli, District, Poonch.

Stitude: 33 738
*Long;mde«ms'l 23
Elevation: 1112.37+4.86 m

Accuracy 14. 00 m

\

ide: 33.737915
Longitude:Z24.181617

Elevation: 1112.31+3, 24
Accuragys
Time: 04-08-202515: 59 24 -
Note: Masood Hot Mix Plant, HiESI e Ja. . .. NoteCa

e e —— S

l‘:. -

. iﬁ._‘t.




625

# A M/s Chesti Enterprises Stone Crusher.
Village Gundi, Drungli Nallah , Kankote, District, Poonch..
1 Terms of reference (TOR) as per Status report of the unit, inspected as on 04-08-2025 and 05-08-2025
letter no. JKPCC/NGT/2024/5530- | respectively, as per the TOR.
35 Dated: 01-08-2025.
2 (i) | As to whether the old stone Operational status: - Operational, at the time of inspection.
crushers/Hot and Wet Mix Plants, | .
which are deficit of citing criteria/ Status with regard to the PCDs/PCMs as per the TOR: -
PCDs/PCMs have taken additional | 6.1 (i)- All the dust emitting points like Jaw/Roller Crusher,
measures as prescribed in the Screens/Classifiers must be properly enclosed/covered with GI Sheets
column 6(i), 6(ii) and 6(iii) of the | enclosure or of other solid material but not by Tarpaulin.
revised guidelines including siting
criteria for establishment and - The Jaw crushers are covered with GI sheets enclosures.
operation of Stone Crushers and 6.1 (ii). Conveyor belts should be of proper quality, material instead
Hot Mix Plants in J&K vide No.37 | o o 4 tyres covered.
JKPCC of 2023 Dated 27-02- ’
2023,issued by the J&K PCC. - Conveyor belts are made of high grade rubber only, and not by
the used tyres.
6.1 (iii). The conveyor belts provided to carry different grades of
materials must be fully covered with the thick sheet of suitable
material with adequate water sprinkling provided at different points
on conveyor belts.
- The conveyor belts are covered with GI Sheets along with the
water sprinklers at different points.
As regards to the Siting criteria, the information regarding the same
stands already submitted as per the previous report of the Committee |
vide No. PCC/DO/Samba-S/2024/174 Dt 12-08-2024.
2(ii). | Cross check the unit-wise details

of the materials received from the
Directorate of Geology and
Mining Department, J&K with the
records of the units and point out
discrepancy if any.

- The details of the materials received by the unit holder from the
Directorate of Geology and Mining Department, J&K which has
been enclosed along with the above referred letter was examined,
but the records of purchase of raw material and sale has not been
provided by the unit holder.

m\gg\m
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M/s Chesti Enterprises Stone Crusher. Guﬁlﬁ@nakote, Drungli Nallah, Mandi, District, Poonch. @
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# M/s Chesti Enterprises Hot Mix plant,
Village Gundi, Kankote, Drungli Nallah. Poonch.

| Terms of reference (TOR) as Status report of the unit, inspected as on 04-08-2025 and 05-08-2025
per letter no. respectively, as per the TOR.
JKPCC/NGT/2024/5530-35
Dated: 01-08-2025.

2 (i) As to whether the old stone Operational status: - Non Operational, at the time of inspection.
crushers/Hot and Wet Mix .
Pliits, which ire deficit of Status with regard to the PCDs/PCMs as per the TOR: -
citing criteria/ PCDs/PCMs 6.1 (i), 6.1 (ii) and 6.1 (iii), are not applicable with regard to the
have taken additional HMPs, however Drum Type Hot mix plant with APCDs as, Wet
measures as prescribed in the Scrubber, Settling Tank, and Stack Height Approx. 07-08 mtrs was
column 6(i), 6(ii) and 6(iii) of found installed.
the revised guidelines
including siting criteria for
establishment and operation of | As regards to the Siting criteria, the information regarding the same stands
Stone Crushers and Hot Mix already submitted as per the previous report of the Committee vide No.
Plants in J&K vide No.37 PCC/DO/Samba-S/2024/174 Dt 12-08-2024.
JKPCC of 2023 Dated 27-02-
2023, issued by the J&K PCC.

2(ii). Cross check the unit-wise

details of the materials
received from the Directorate
of Geology and Mining
Department, J&K with the
records of the units and point
out discrepancy if any.

The Directorate of Geology and Mining Department, J&K in his letter has
mentioned that “Used crushed material of own crushers”. thus record not
submitted to the Committee.

)\
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|# » M/s MY Stone Crusher
Village Dingla/ Janyar, Bandi Chechiyan , District, Poonch.
[PROJECT SPECIFIC UNIT as per office record]
1 Terms of reference (TOR) as Status report of the unit, inspected as on 04-08-2025 and 05-08-2025
' per letter no. respectively, as per the TOR.
[ JKPCC/NGT/2024/5530-35
| Dated: 01-08-2025.
2 (i) | As to whether the old stone Operational status: - Operational, at the time of inspection.
crushers/Hot and Wet Mix 1 he PCDs/PCM he TOR:
Plants, which are deficit of Status with regard to the PCDs/PCMs as per the -
citing criteria/ PCDs/PCMs 6.1 (i)- All the dust emitting points like Jaw/Roller Crusher,
have taken additional Screens/Classifiers must be properly enclosed/covered with GI Sheets
measures as prescribed in the | enclosure or of other solid material but not by Tarpaulin.
column 6(i), 6(ii) and 6(iii) of
the revised guidelines - The Jaw crushers are covered with GI sheets enclosures.
includ.ing siting criteria f(‘:-r 6.1 (ii). Conveyor belts should be of proper quality, material instead of used
establishment and operation tyres covered.
of Stone Crushers and Hot
Mix Plants in J&K vide No.37 - Conveyor belts are made of high grade rubber only, and not by the used
JKPCC of 2023 Dated 27-02- tyres.
2023,issued by the J&K PCC. -
6.1 (iii). The conveyor belts provided to carry different grades of materials
must be fully covered with the thick sheet of suitable material with adequate
water sprinkling provided at different points on conveyor belts.

- The conveyor belts are covered with GI Sheets along with the water
sprinklers at different points.

As regards to the Siting criteria, the information regarding the same stands

already submitted as per the previous report of the Committee vide No.

PCC/DO/Samba-S/2024/174 Dt 12-08-2024.

2(i1). | Cross check the unit-wise
details of the materials - The details of the materials received by the unit holder from the
received from the Directorate Directorate of Geology and Mining Department, J&K which has been
of Geology and Mining enclosed along with the above referred letter was examined, and the
Departme‘nt J&K with the Committee also collected the record as provided by the unit holder
records af tl:e units and point re‘garding purchase of raw material through E- challan/portal and details |
. ; of the subsequent sale and the same has been enclosed as “Annexure —
out discrepancy if any. "
C” for perusal please.

- The committee is of the opinion that both the records as provided by the
unit holder regarding Sale and purchase and the mining department, may
kindly be forwarded to the Geology and Mining department for analyzing
the discrepancy, if any. as the matter directly pertains to the concerned

[ department, being subject matter expert.

LA M{ %/
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# ~ M/s Patel Engineering Limited,
Viilage Bufliaz Surankote, District Poonch.
[PROJECT SPECIFIC UNIT as per office record|
Terms of reference (TOR) as per | Status report of the unit, inspected as on 04-08-2025 and 05-08-2025
letter no. respectively, as per the TOR.
JKPCC/NGT/2024/5530-35
Dated: 01-08-2025.
2(i) | As to whether the old stone Operational status: - Operational, at the time of inspection.
crushers/Hot and Wet Mix : .
Plants, which are deficit of citing Status with regard to the PCDs/PCMs as per the TOR: -
criteria/ PCDs/PCMs have taken | 6.1 (i)- All the dust emitting points like Jaw/Roller Crusher,
additional measures as Screens/Classifiers must be properly enclosed/covered with GI Sheets
prescribed in the column 6(i), enclosure or of other solid material but not by Tarpaulin.
6(ii) and 6(iii) of the revised
guidelines including siting - The Jaw crushers are covered with GI sheets enclosures.
criteriz-l for establishment and 6.1 (ii). Conveyor belts should be of proper quality, material instead of used
operation of Stone Crushers and tyres covered.
Hot Mix Plants in J&K vide
No0.37 JKPCC of 2023 Dated 27- - Conveyor belts are made of high grade rubber only, and not by the used
02-2023,issued by the J&K PCC. tyres.
6.1 (iii). The conveyor belts provided to carry different grades of materials
must be fully covered with the thick sheet of suitable material with adequate
water sprinkling provided at different points on conveyor belts.
- The conveyor belts are covered with GI Sheets along with the water
sprinklers at different points.
As regards to the Siting criteria, the information regarding the same stands
already submitted as per the previous report of the Committee vide No.
PCC/DO/Samba-S/2024/174 Dt 12-08-2024.
2(ii). | Cross check the unit-wise details

of the materials received from
the Directorate of Geology and
Mining Department, J&K with
the records of the units and point
out discrepancy if any.

- The details of the materials received by the unit holder from the Directorate
of Geology and Mining Department, J&K which has been enclosed along
with the above referred letter was examined, and the Committee also
collected the record as provided by the unit holder regarding purchase of
raw material through E- challan/portal and details of the subsequent sale
and the same has been enclosed as “Annexure —D” for perusal please.

- The committee is of the opinion that both the records as provided by the
unit holder regarding Sale and purchase and the mining department, may
kindly be forwarded to the Geology and Mining department for analyzing
the discrepancy. if any, as the matter directly pertains to the concerned
department, being subject matter expert.

BT

-
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M/s Patel Engineering Limitedﬁ&zge Bufliaz Surankote, District Poonch. |
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# r M/s Mehnaz Stone Crusher,
Village Kalai, Tehsil Haveli, District Poonch.
1 Terms of reference (TOR) as | Status report of the unit, inspected as on 04-08-2025 and 05-08-2025
per letter no. respectively, as per the TOR.
JKPCC/NGT/2024/5530-35
Dated: 01-08-2025.
2 (1) As to whether the old stone Operational status: - Operational, at the time of inspection.
;'i::?:rif;{:; 11:_‘: ;t;tczl;} Status with regard to the PCDs/PCMs as per the TOR: -
citing criteria/ PCDs/PCMs | 6.1 (i)- All the dust emitting points like Jaw/Roller Crusher,
have taken additional Screens/Classifiers must be properly enclosed/covered with GI Sheets
measures as prescribed in enclosure or of other solid material but not by Tarpaulin,
the column 6(i), 6(ii) and
6(iii) of the revised guidelines - The Jaw crushers are covered with GI sheets enclosures.
including siting eriteria for 6.1 (ii). Conveyor belts should be of proper quality, material instead of used
establishment and operation tyres covered.
of Stone Crushers and Hot
Mix Plants in J&K vide - Conveyor belts are made of high grade rubber only, and not by the used
No.37 JKPCC of 2023 Dated tyres.
27-02-2023,issued by the =
JSEECC. 6.1 (iii). The conveyor belts provided to carry different grades of materials
must be fully covered with the thick sheet of suitable material with adequate
water sprinkling provided at different points on conveyor belts.
- The conveyor belts are covered with GI Sheets along with the water
sprinklers at different points.
As regards to the Siting criteria, the information regarding the same stands
already submitted as per the previous report of the Committee vide No.
PCC/DO/Samba-S/2024/174 Dt 12-08-2024.
2(ii). Cross check the unit-wise

details of the materials
received from the
Directorate of Geology and
Mining Department, J&K
with the records of the units
and point out discrepancy if
any.

- The details of the materials received by the unit holder from the
Directorate of Geology and Mining Department, J&K which has been
enclosed along with the above referred letter was examined, and the
Committee also collected the record as provided by the unit holder
regarding purchase of raw material through E- challan/portal and details
of the subsequent sale and the same has been enclosed as “Annexure —
E” for perusal please.

- The committee is of the opinion that both the records as provided by the
unit holder regarding Sale and purchase and the mining department, may
kindly be forwarded to the Geology and Mining department for analyzing
the discrepancy, if any. as the matter directly pertains to the concerned
department, being subject matter expert.

LGRS W S




M/s Mehnaz Stone Crusher, \ﬁlﬁée Kalai, Tehsil Haveli, Poonch. @

L" Ee
;Y

,Latltude 3.738079- &
Longitade: 74.182299 5
;Elevat}on 4114.51£4:86 m
f?ccuracy 20.03:m

ime; 04-08-202516:08:13 .
ﬁgfg .Memgz_s_tp_aa_qu_sher katal

lLatitude; 33.737634
iLongitude: 74.181870
[Elevation: 1120.83+4.86 m
Accuracy 14.00 m

Note Mehnaz Stone Crusher



636

@

of the materials received from the
Directorate of Geology and
Mining Department, J&K with the
records of the units and point out
discrepancy if any.

# -~ M/s Ghulam Nabi Mir Stone Crusher and Hot Mix plant.
| Village Mangnar, Tehsil Haveli, District Poonch.
|1 Terms of reference (TOR) as per Status report of the unit, inspected as on 04-08-2025 and 05-08-2025
letter no. JKPCC/NGT/2024/5530- | respectively, as per the TOR.
35 Dated: 01-08-2025.
2 (1) | As to whether the old stone Operational status: - Operational, at the time of inspection.
f::if:f:iﬂ":&?ﬂg&;ﬁ:’igz:it:; Status with regard to the PCDs/PCMs as per the TOR: -
PCDs/PCMs have taken additional | 6,1 (i)- All the dust emitting points like Jaw/Roller Crusher,
measures as prescribed in the Screens/Classifiers must be properly enclosed/covered with GI Sheets
column 6(i), 6(ii) and 6(iii) of the | enclosure or of other solid material but not by Tarpaulin.
revised guidelines including siting
criteria for establishment and - The Jaw crushers are covered with GI sheets enclosures.
operation of Stone Crushers and 6.1 (ii). Conveyor belts should be proper quality, material instead of used
Hot Mix Plants in J&K vide No.37 | (o .o (ovoad.
JKPCC of 2023 Dated 27-02- )
2023,issued by the J&K PCC. - Conveyor belts are made of high grade rubber only, and not by the used
tyres.
6.1 (iii). The conveyor belts provided to carry different grades of materials
must be fully covered with the thick sheet of suitable material with adequate
water sprinkling provided at different points on conveyor belts.
- The conveyor belts are covered with GI Sheets along with the water
sprinklers at different points.
- Kindly Note: -
6.1 (i), 6.1 (ii) and 6.1 (iii), are not applicable with regard to the
integrated HMP, however, Drum Type Hot mix plant has inbuilt Cyclone
and Wet scrubber installed, with Stack Height Approx. 15 mtrs.
As regards to the Siting criteria, the information regarding the same stands
already submitted as per the previous report of the Committee vide No.
PCC/DO/Samba-S/2024/174 Dt 12-08-2024.
2(i1). | Cross check the unit-wise details

- The details of the materials received by the unit holder from the Directorate
of Geology and Mining Department, J&K which has been enclosed along
with the above referred letter was examined, and the Committee also
collected the record as provided by the unit holder regarding purchase of
raw material through E- challan/portal and details of the subsequent sale
and the same has been enclosed as “Annexure —F” for perusal please.

- The committee is of the opinion that both the records as provided by the
unit holder regarding Sale and purchase and the mining department. may
kindly be forwarded to the Geology and Mining department for analyzing
the discrepancy, if any, as the matter directly pertains to the concerned
department, being subject matter expert.

- The Directorate of Geology and Mining Department, J&K in his letter has
mentioned that “Used crushed material of own crushers”, with regard to
the Hot Mix Plant, thus record not submitted separately to the Committee




M/s Ghulam Nabi Mir Stone Crusher aﬁgz Mix plant.Village Mangnar, Haveli, Poonch. @

Latitude: 33.751473

Longitude: 74.065638 = 322
Elevation: 935.10+5.00 m

Accuracy: 443 m

Time: 04-08-2025 16:44:12 : :
Note: Gh Nabi Mir Stone Crusher and HMP-Mangnar-POeNeR™ @ /0§

o 4 3y T
! -~

r_au‘\ f

Latitude: 33 751557
Longitude: 74.065035
Elevation: 933.46+4.2T m
Accuracy' 530 m R :
Time: 04-08-202516:51:06 &5 ? TR
Note: Gh Nabi Mir Stone CrushefandHMP Mangnar Pﬁ@ﬁéW @ ";‘-*—‘




638 .
)

# - M/s Ghai Stone Crusher and Hot Mix Plant.
Village Gundi, Drungli Nallah, Kanakote, District, Poonch.
| Terms of reference (TOR) as per | Status report of the unit, inspected as on 04-08-2025 and 05-08-2025
letter no. respectively, as per the TOR.
JKPCC/NGT/2024/5530-35
| Dated: 01-08-2025.
2 (i) | As to whether the old stone Operational status: - Operational, at the time of inspection.
crushers/Hot and Wet Mix 3
Plants, which are deficit of citing Status with regard to the PCDs/PCMs as per the TOR: -
criteria/ PCDs/PCMs have taken | 6.1 (i)- All the dust emitting points like Jaw/Roller Crusher,
additional measures as Screens/Classifiers must be properly enclosed/covered with GI Sheets
prescribed in the column 6(i), enclosure or of other solid material but not by Tarpaulin.
6(ii) and 6(iii) of the revised
guidelines including siting - The Jaw crushers are covered with Gl sheets enclosures.
crlteru:l for establishment and 6.1 (ii). Conveyor belts should be of proper quality, material instead of used
operation of Stone Crushers and tyres covered
Hot Mix Plants in J&K vide
No0.37 JKPCC of 2023 Dated 27- - Conveyor belts are made of high grade rubber only, and not by the used
02-2023,issued by the J&K PCC. tyres.
6.1 (iii). The conveyor belts provided to carry different grades of materials
must be fully covered with the thick sheet of suitable material with adequate
water sprinkling provided at different points on conveyor belts.
- The conveyor belts are covered with GI Sheets along with the water
sprinklers at different points.
As regards to the Siting criteria, the information regarding the same stands
already submitted as per the previous report of the Committee vide No.
PCC/DO/Samba-S/2024/174 Dt 12-08-2024.
2(i1). | Cross check the unit-wise details

of the materials received from the
Directorate of Geology and
Mining Department, J&K with
the records of the units and point
out discrepancy if any.

- The details of the materials received by the unit holder from the Directorate of
Geology and Mining Department, J&K which has been enclosed along with the
above referred letter was examined, and the Committee also collected the record as
provided by the unit holder regarding purchase of raw material through E-
challan/portal and details of the subsequent sale and the same has been enclosed as
“Annexure —G” for perusal please.

- The committee is of the opinion that both the records as provided by the
unit holder regarding Sale and purchase and the mining department, may
kindly be forwarded to the Geology and Mining department for analyzing
the discrepancy. if any, as the matter directly pertains to the concerned
department, being subject matter expert

- Kindly Note: -

6.1 (i). 6.1 (ii) and 6.1 (iii), are not applicable with regard to the HMPs, however
Drum Type Hot mix plant with APCDs as, Wet Scrubber, Settling Tank. and
Stack Height Approx. 11-12 mtrs was found installed.
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# = M/s Bharat Stone Crusher.
Village Dara Dulian, Haveli, District Poonch.
| Terms of reference (TOR) as per | Status report of the unit, inspected as on 04-08-2025 and 05-08-2025
letter no. respectively, as per the TOR.
JKPCC/NGT/2024/5530-35
Dated: 01-08-2025.
2 (i) | As to whether the old stone Operational status: - Operational, at the time of inspection.
crushers/Hot and Wet Mix Plants, .
which are deficit of citing criteria/ Status with regard to the PCDs/PCMs as per the TOR: -
PCI.)S-'!PCMS have taken ) 6.1 (i)- All the dust emitting points like Jaw/Roller Crusher, Screens/Classifiers
f‘ddltm“al measures as prescribed | pyst be properly enclosed/covered with GI Sheets enclosure or of other solid
in the column 6(i), 6(ii) and 6(iii) | material but not by Tarpaulin.
of the revised guidelines including
siting criteria for establishment - The Jaw crushers are covered with GI sheets enclosures.
and operatfon of Sto.ne Crush-ers 6.1 (ii). Conveyor belts should be of proper quality, material instead of used
and Hot Mix Plants in J&K vide tyres covered
No0.37 JKPCC of 2023 Dated 27-
02-2023,issued by the J&K PCC. - Conveyor belts are made of high grade rubber only, and not by the used
tyres.
6.1 (iii). The conveyor belts provided to carry different grades of materials
must be fully covered with the thick sheet of suitable material with adequate
water sprinkling provided at different points on conveyor belts.
- The conveyor belts are covered with GI Sheets along with the water
sprinklers at different points.
As regards to the Siting criteria, the information regarding the same stands
already submitted as per the previous report of the Committee vide No.
PCC/DO/Samba-S/2024/174 Dt 12-08-2024.
2(i1). | Cross check the unit-wise details

of the materials received from the
Directorate of Geology and
Mining Department, J&K with
the records of the units and point
out discrepancy if any.

- The details of the materials received by the unit holder from the Directorate
of Geology and Mining Department, J&K which has been enclosed along
with the above referred letter was examined, and the Committee also
collected the record as provided by the unit holder regarding purchase of raw
material through E- challan/portal and details of the subsequent sale and the
same has been enclosed as “Annexure —H” for perusal please.

- The committee is of the opinion that both the records as provided by the unit
holder regarding Sale and purchase and the mining department, may kindly
be forwarded to the Geology and Mining department for analyzing the
discrepancy, if any, as the matter directly pertains to the concerned
department, being subject matter expert.
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# M/s 79 RCC GREF Stone Crusher and Hot Mix Plant.
Village Durngli Nallah, District Poonch.
] Terms of reference (TOR) as per letter Status report of the unit, inspected as on 04-08-2025 and 05-08-2025
no. JKPCC/NGT/2024/5530-35 Dated: respectively, as per the TOR.
01-08-2025.
2 (1) | As to whether the old stone crushers/Hot Operational status: - Non Operational, at the time of inspection.
and Wet Mix Plants, which are deficit of . )
citing criteria/ PCDs/PCMs have taken Status with regard to the PCDs/PCMs as per the TOR: -
addilional_measures as prescribed in the | 6.1 (i)- All the dust emitting points like Jaw/Roller Crusher,
column 6(i), 6(ii) and 6(iii) of the revised Screens/Classifiers must be properly enclosed/covered with GI Sheets
guidelines including siting criteria for | enclosure or of other solid material but not by Tarpaulin.
establishment and operation of Stone
Crushers and Hot Mix Plants in J&K vide - The Jaw crusher is partially covered with GI sheets enclosures.
No.37 JKPCC of 2023 Dated 27-02-
2023,issued by the J&K PCC. 6.1 (ii). Conveyor belts should be of proper quality, material instead of
used tyres covered.
- Conveyor belts are made of rubber, and not by the used tyres.
6.1 (iii). The conveyor belts provided to carry different grades of
materials must be fully covered with the thick sheet of suitable material
with adequate water sprinkling provided at different points on conveyor
belts.
- The conveyor belt is not covered with GI Sheets along with the water
sprinklers at different points.
As regards to the Siting criteria, the information regarding the same
stands already submitted as per the previous report of the Committee
vide No. PCC/DO/Samba-S/2024/174 Dt 12-08-2024.
2(ii). | Cross check the unit-wise details of the

materials received from the Directorate of
Geology and Mining Department, J&K
with the records of the units and point out
discrepancy if any.

F =

- The Directorate of Geology and Mining Department, J&K in his
letter has mentioned that “Road side cutting using for crusher”,
however, the record of the raw material used was not provided by the
GREF authorities to the inspecting Committee.
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Jammu and Kashmir Pollution Control Committee

Parivesh Bhavan, Forest Complex || Silk Factory Road
Transport Nagar, Jammu, 180 006 Rajbagh, Srinagar, 190 008

Tel - 0191-2476927: mail - membersecretaryjkspcb@gmail.com

M/s Mohd Yousif Stone Crusher,
Village Dingla/Janyar Poonch,
District Poonch.

No.: ‘S'@_pmf{&( l’[&”ofb'-{?/)_é?-):” - 3_.5_025_2@1(

Subject: Notice for levying of Environmental Compensation for extraction
of excess Minor Minerals.

Whereas, in compliance to the directions of the Hon’ble National Green
Tribunal Principal Bench, New Delhi in O.A. No. 653 of 2024 titled Yasser Farooq
Khan Versus Union Territory of Jammu & Kashmir & ors in its order dt. 24-04-
2025. has directed Jammu & Kashmir Pollution Control Committee to file

compliance Report within four weeks and;

Whereas, Hon’ble NGT it is order dated 24-04-2025 also directed Director
Geology and Mining Department Jammu & Kashmir to forward the requisite
information to the Member Secretary, J&K Pollution Control Committee and also file

response; and

Whereas, Director, Geology and Mining Department J&K was requested to
share the details of the stone crushers in respect of (a) source of the raw material
(b) Name of the mining Blocks and (¢) Quantum of the raw material consumed
during last one year i.,e from 1% January, 2024 to 31% December, 2024 vide letter

No. JKPCC/SC/OA—653/2024/273 dated 16-05-2025; and

Whereas, Department of Geology and Mining Department after conducting
the site inspection of your stone crusher among others have reported that the
available legal quantity for extraction of Minor Minerals was 93.97 MTS on

Department portal was found excess with the physical quantity, which exceeds 150
MTS; and

Whereas, in terms of Hon’ble NGT directions and rules governing the subject,
it is proposed to proceed legally against you and impose Environmental
Compensation as per the guidelines of Central Pollution  Control Board ;

Government of India, duly approved by Hon’ble National Green Tribunal for said

QA —

violations.
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Now, therefore, take this notice show cause within 10 days from its issuance,
as to why Environmental Compensation be not levied upon you for extracting of
excess Minor Mineral of 950 MTS, failing which the order for levying of
Environmental Compensation as per prescribed guidelines and directions of the

Hon’ble NGT against you without further notice.

“Issued with the Approval of the Competent Authority”

(Ghansl% S%l{éh %, JKAS

Member Secretary, 323 —
JKPCC. > 8-2 \

Copy to the :-

i) Regional Director, Pollution Control Committee, Jammu, for information and
necessary action,

ii) Divisional Officer, Pollution Control Committee, Poonch for information and
necessary action.
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Jammu and Kashmir Pollution Control Committee

Parivesh Bhavan, Forest Complex || Silk Factory Road
Transport Nagar, Jammu, 180 006 Rajbagh, Srinagar, 190 008

Tel - 0191-2476927: mail - membersecretaryjkspcb@gmail.com

M/s Ghai Stone Crusher,
Drungli Nallah Gundi Kankote Poonch,
District Poonch.

No. epec | L83f7C §6‘*°1/01£/17L—79 Dated” L~ R 20

Subject: Notice for levying of Environmental Compensation for extraction
of excess Minor Minerals.

Whereas, in compliance to the directions of the Hon’ble National Green
Tribunal Principal Bench, New Delhi in O.A. No. 653 of 2024 titled Yasser Farooq
Khan Versus Union Territory of Jammu & Kashmir & ors in its order dt. 24-04-
2025. has directed Jammu & Kashmir Pollution Control Committee to file

compliance Report within four weeks and;

Whereas, Hon’ble NGT it is order dated 24-04-2025 also directed Director
Geology and Mining Department Jammu & Kashmir to forward the requisite
information to the Member Secretary, J&K Pollution Control Committee and also file

response; and

Whereas, Director, Geology and Mining Department J&K was requested to
share the details of the stone crushers in respect of (a) source of the raw material
(b) Name of the mining Blocks and (c) Quantum of the raw material consumed
during last one year i.,e from 1% January, 2024 to 31% December, 2024 vide letter

No. JKPCC/SC/0A-653/2024/273 dated 16-05-2025; and

Whereas, Department of Geology and Mining Department after conducting
the site inspection of your stone crusher among others have reported that the
available legal quantity for extraction of Minor Minerals was 456 MTS on
Department portal was found excess with the physical quantity, which exceeds

8500 MTS; and

Whereas, in terms of Hon’ble NGT directions and rules governing the subject,
it is proposed to proceed legally against you and impose Environmental
Compensation as per the guidelines of Central Pollution  Control Board |,

Government of India, duly approved by Hon’ble National Green Tribunal for said

violations.

O v
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Now, therefore, take this notice show cause within 10 days from its issuance,
as to why Environmental Compensation be not levied upon you for extracting of
excess Minor Mineral of 950 MTS, failing which the order for levying of
Environmental Compensation as per prescribed guidelines and directions of the

Hon’ble NGT against you without further notice.

“Issued with the Approval of the Competent Authority”

(Ghans%m ingh), JKAS

Member Secretary,
JKPCC. 7—);.% ' )\_\‘_—

Copy to the :-

i) Regional Director, Pollution Control Committee, Jammu, for information and
necessary action.

ii) Divisional Officer, Pollution Control Committee, Poonch for information and
necessary action.
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Jammu and Kashmir Pollution Control Committee

Parivesh Bhavan, Forest Complex || Silk Factory Road
Transport Nagar, Jammu, 180 006 Rajbagh, Srinagar, 190 008

Tel - 0191-2476927; mail - membersecretaryjkspcb@gmail.com

M/s Masood Stone Crusher,
Village Kalai Haveli Poonch,
District Poonch.

Noj\,ﬁ?tﬁ.{ujfjsqogslﬂfﬁ)fi )—7§’77 Dated” ls._@%—-)_n'b&h

Subject: Notice for levying of Environmental Compensation for extraction
of excess Minor Minerals.

Whereas, in compliance to the directions of the Hon’ble National Green
Tribunal Principal Bench, New Delhi in O.A. No. 653 of 2024 titled Yasser Farooq
Khan Versus Union Territory of Jammu & Kashmir & ors in its order dt. 24-04-
2025. has directed Jammu & Kashmir Pollution Control Committee to file

compliance Report within four weeks and;

Whereas, Hon’ble NGT it is order dated 24-04-2025 also directed Director
Geology and Mining Department Jammu & Kashmir to forward the requisite
information to the Member Secretary, J&K Pollution Control Committee and also file

response; and

Whereas, Director, Geology and Mining Department J&K was requested to
share the details of the stone crushers in respect of (a) source of the raw material
(b) Name of the mining Blocks and (c) Quantum of the raw material consumed
during last one year i.,e from 1% January, 2024 to 31™ December, 2024 vide letter

No. JKPCC/SC/0A-653/2024/273 dated 16-05-2025; and

Whereas, Department of Geology and Mining Department after conducting
the site inspection of your stone crusher among others have reported that the
available legal quantity for extraction of Minor Minerals was 7600 MTS on
Department portal was found excess with the physical quantity, which exceeds 500

MTS; and

Whereas, in terms of Hon’ble NGT directions and rules governing the subject,
it is proposed to proceed legally against you and impose Environmental
Compensation as per the guidelines of Central Pollution Control Board

H

Government of India, duly approved by Hon’ble National Green Tribunal for said

Qflov—

violations.
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Now, therefore, take this notice show cause within 10 days from its issuance,
as to why Environmental Compensation be not levied upon you for extracting of
excess Minor Mineral of 950 MTS, failing which the order for levying of
Environmental Compensation as per prescribed guidelines and directions of the

Hon’ble NGT against you without further notice.

“Issued with the Approval of the Competent Authority”

(Ghans%% %%h%, JKAS

Member Secretary, ;B K
JKPCC. )) & 1S‘

Copy to the :-

i) Regional Director, Pollution Control Committee, Jammu, for information and
necessary action.

ii) Divisional Officer, Pollution Control Committee, Poonch for information and
necessary action.
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Jammu and Kashmir Pollution Control Committee

Parivesh Bhavan, Forest Complex || Silk Factory Road
Transport Nagar, Jammu, 180 006 Rajbagh, Srinagar, 190 008

Tel - 0191-2476927; mail - membersecretaryjkspcb @gmail.com

M/s Chesti Stone Crusher,
Village Drungli Nallah, Gundi Mandi,
District Poonch.

No.:jkple[l.mhs’c‘)ﬂ‘l?/Olerm—-l‘&b Dated” 23~ OR-1MLT

Subject: Notice for levying of Environmental Compensation for extraction
of excess Minor Minerals.

Whereas, in compliance to the directions of the Hon’ble National Green
Tribunal Principal Bench, New Delhi in O.A. No. 653 of 2024 titled Yasser Farooq
Khan Versus Union Territory of Jammu & Kashmir & ors in its order dt. 24-04-
2025. has directed Jammu & Kashmir Pollution Control Committee to file

compliance Report within four weeks and :

Whereas, Hon’ble NGT it is order dated 24-04-2025 also directed Director
Geology and Mining Department Jammu & Kashmir to forward the requisite
information to the Member Secretary, J&K Pollution Control Committee and also file

response; and

Whereas, Director, Geology and Mining Department J&K was requested to
share the details of the stone crushers in respect of (a) source of the raw material
(b) Name of the mining Blocks and (c¢) Quantum of the raw material consumed
during last one year i.,e from 1% January, 2024 to 31% December, 2024 vide letter

No. JKPCC/SC/0A-653/2024/273 dated 16-05-2025; and

Whereas, Department of Geology and Mining Department after conducting
the site inspection of your stone crusher among others have reported that the
available legal quantity for extraction of Minor Minerals was 5300 MTS on
Department portal was found excess with the physical quantity, which exceeds 900

MTS; and

Whereas, in terms of Hon’ble NGT directions and rules governing the subject,
it is proposed to proceed legally against you and impose Environmental
Compensation as per the guidelines of Central Pollution Control Board ,

Government of India, duly approved by Hon’ble National Green Tribunal for said

i

violations.
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Now, therefore, take this notice show cause within 10 days from its issuance,
as to why Environmental Compensation be not levied upon you for extracting of
excess Minor Mineral of 950 MTS, failing which the order for levying of
Environmental Compensation as per prescribed guidelines and directions of the

Hon’ble NGT against you without further notice,

“Issued with the Approval of the Competent Authority”

b Grar

(Ghansham Singh), JKAS

Member Secretary, B -
JKPCC. " As
Copy to the :-

i) Regional Director, Pollution Control Committee, Jammu, for information and
necessary action.

ii) Divisional Officer, Pollution Control Committee, Poonch for information and
necessary action.
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Jammu and Kashmir Pollution Control Committee

Parivesh Bhavan, Forest Complex || Silk Factory Road
Transport Nagar, Jammu, 180 006 Rajbagh, Srinagar, 190 008

Tel - 0191-2476927; mail - membersecretaryjkspcb@gmail.com

M/s Bharat Stone Crusher,
Village Dara Dulian Tehsil Haveli,
District Poonch.

No.: ZWQSITS—G%W/OM’/ml'-‘%b Dated” ')——5 FQ%"")—QD'X\

Subject: Notice for levying of Environmental Compensation for extraction
of excess Minor Minerals.

Whereas, in compliance to the directions of the Hon’ble National Green
Tribunal Principal Bench, New Delhi in O.A. No. 653 of 2024 titled Yasser Farooq
Khan Versus Union Territory of Jammu & Kashmir & ors in its order dt. 24-04-
2025. has directed Jammu & Kashmir Pollution Control Committee to file

compliance Report within four weeks and;

Whereas, Hon’ble NGT it is order dated 24-04-2025 also directed Director
Geology and Mining Department Jammu & Kashmir to forward the requisite
information to the Member Secretary, J&K Pollution Control Committee and also file

response; and

Whereas, Director, Geology and Mining Department J&K was requested to
share the details of the stone crushers in respect of (a) source of the raw material
(b) Name of the mining Blocks and (¢) Quantum of the raw material consumed
during last one year i.,e from 1% January, 2024 to 31° December, 2024 vide letter

No. JKPCC/SC/0OA-653/2024/273 dated 16-05-2025; and

Whereas, Department of Geology and Mining Department after conducting
the site inspection of your stone crusher among others have reported that the
available legal quantity for extraction of Minor Minerals was 8398 MTS on
Department portal was found excess with the physical quantity, which exceeds

1250 MTS; and

Whereas, in terms of Hon’ble NGT directions and rules governing the subject,
it is proposed to proceed legally against you and impose Environmental
Compensation as per the guidelines of Central Pollution Control Board ,

Government of India, duly approved by Hon’ble National Green Tribunal for said

violations.

KO-
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Now, therefore, take this notice show cause within 10 days from its issuance,
as to why Environmental Compensation be not levied upon you for extracting of
excess Minor Mineral of 950 MTS, failing which the order for levying of
Environmental Compensation as per prescribed guidelines and directions of the

Hon’ble NGT against you without further notice.

“Issued with the Approval of the Competent Authority”

(Ghansha ngmgh) JKAS

Member Secretary, 25 .82 ¢
JKPCC.

Copy to the :-

i) Regional Director, Pollution Control Committee, Jammu, for information and
necessary action.

ii) Divisional Officer, Pollution Control Committee, Poonch for information and
necessary action.
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Jammu and Kashmir Pollution Control Committee

Parivesh Bhavan, Forest Complex || Silk Factory Road
Transport Nagar, Jammu, 180 006 Rajbagh, Srinagar, 190 008

Tel - 0191-2476927; mail - membersecretaryjkspcb@gmail.com

M/s G.N. Mir Stone Crusher,
Village Mangnar Tehsil Haveli,
District Poonch.

NO-iitLP“[[A 3/75@%9?/2))—1’/)%({-%& Dated” )__’5-—-02'*26)_3

Subject: Notice for levying of Environmental Compensation for extraction
of excess Minor Minerals.

Whereas, in compliance to the directions of the Hon’ble National Green
Tribunal Principal Bench, New Delhi in O.A. No. 653 of 2024 titled Yasser Farooq
Khan Versus Union Territory of Jammu & Kashmir & ors in its order dt. 24-04-
2025. has directed Jammu & Kashmir Pollution Control Committee to file

compliance Report within four weeks and;

Whereas, Hon’ble NGT it is order dated 24-04-2025 also directed Director
Geology and Mining Department Jammu & Kashmir to forward the requisite
information to the Member Secretary, J&K Pollution Control Committee and also file

response; and

Whereas, Director, Geology and Mining Department J&K was requested to
share the details of the stone crushers in respect of (a) source of the raw material
(b) Name of the mining Blocks and (c) Quantum of the raw material consumed
during last one year i.,e from 1" January, 2024 to 31° December, 2024 vide letter

No. JKPCC/SC/0OA-653/2024/273 dated 16-05-2025; and

Whereas, Department of Geology and Mining Department after conducting
the site inspection of your stone crusher among others have reported that the
available legal quantity for extraction of Minor Minerals was 16944.576 MTS on
Department portal was found excess with the physical quantity, which exceeds 950

MTS; and

Whereas, in terms of Hon’ble NGT directions and rules governing the subject,
it is proposed to proceed legally against you and impose Environmental
Compensation as per the guidelines of Central Pollution  Control  Board

b

Government of India, duly approved by Hon’ble National Green Tribunal for said

violations.

= o
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Now, therefore, take this notice show cause within 10 days from its issuance,
as to why Environmental Compensation be not levied upon you for extracting of
excess Minor Mineral of 950 MTS, failing which the order for levying of
Environmental Compensation as per prescribed guidelines and directions of the

Hon’ble NGT against you without further notice.

“Issued with the Approval of the Competent Authority”

(Ghansﬁnqgier‘lgh), JKAS

Member Secretary, WL -
JKPCC.
Copy to the :-

i) Regional Director, Pollution Control Committee, Jammu, for information and
necessary action.

ii) Divisional Officer, Pollution Control Committee, Poonch for information and
necessary action.
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Jammu and Kashmir Pollution Control Committee

Parivesh Bhavan, Forest Complex || Silk Factory Road
Transport Nagar, Jammu, 180 006 Rajbagh, Srinagar, 190 008

Tel - 0191-2476927; mail - membersecretaryjkspch@gmail.com

M/s G.N. Mir Stone Crusher,
Village Mangnar Tehsil Haveli,
District Poonch.

No.: ch?&ﬂ_}'}l 7SRNG W/b‘k\fh’fl—mﬁ Dated” 25~OQ—242%

Subject: Notice for levying of Environmental Compensation for extraction
of excess Minor Minerals.

Whereas, in compliance to the directions of the Hon’ble National Green
Tribunal Principal Bench, New Delhi in O.A. No. 653 of 2024 titled Yasser Farooq
Khan Versus Union Territory of Jammu & Kashmir & ors in its order dt. 24-04-
2025. has directed Jammu & Kashmir Pollution Control Committee to file

compliance Report within four weeks and;

Whereas, Hon’ble NGT it is order dated 24-04-2025 also directed Director
Geology and Mining Department Jammu & Kashmir to forward the requisite
information to the Member Secretary, J&K Pollution Control Committee and also file

response; and

Whereas, Director, Geology and Mining Department J&K was requested to
share the details of the stone crushers in respect of (a) source of the raw material
(b) Name of the mining Blocks and (c) Quantum of the raw material consumed
during last one year i.,e from 1% January, 2024 to 31% December, 2024 vide letter

No. JKPCC/SC/OA-653/2024/273 dated 16-05-2025; and

Whereas, Department of Geology and Mining Department after conducting
the site inspection of your stone crusher among others have reported that the
available legal quantity for extraction of Minor Minerals was 16944.576 MTS on
Department portal was found excess with the physical quantity, which exceeds 950

MTS; and

Whereas, in terms of Hon’ble NGT directions and rules governing the subject,
it is proposed to proceed legally against you and impose Environmental

Compensation as per the guidelines of Central Pollution Control Board

’
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Government of India, duly approved by Hon’ble National Green Tribunal for said

violations.

Now, therefore, take this notice show cause within 10 days from its issuance,
as to why Environmental Compensation be not levied upon you for extracting of
excess Minor Mineral of gs0 MTS, failing which the order for levying of
Environmental Compensation as per prescribed guidelines and directions of the

Hon’ble NGT against you without further notice.

“Issued with the Approval of the Competent Authority”

B Ul b
(Ghansham Singh), JKAS
Member Secretary, 23.9. is=
JKPCC.
Copy to the :-

i) Regional Director, Pollution Control Committee, Jammu, for information and
necessary action,

ii) Divisional Officer, Pollution Control Committee, Poonch for information and
necessary action.



